q’yggad?? vears, belonging to CZOVLs . SERVICE .. .
\73 service and presently working as UHMJ-Q.CT&JQW,BJ}/@VV!MéQH b iqu :
. a "
give hereln below the details of the assets (immovable, movable, bank balance, etc.) of p
%’ myself, my spouse and dependants*:
% A.  Detalls of movable assets
U\,L{ (Assets In joint name Indicating the extent of joint ownership will also have to be
given) i
:r Description “Belf Spouse mn;nanﬂ Dep: ugrgm
1888 % [ 0| cash SAVITA | SARSht 1O | g
2 | % , o,000/- | 5008/~ | MeL
ks (i} | Deposits In :
Banks, Financial
Institutions And ;
Non-Banking 561{3"” "7’ BOI[B'AWW N ML LIPS
Financial 5
Companies 20,6007~ ;,os,mf-—-
(3 [ Sood, ; b |
Debentures and ' L=
Shares in 3MfL’ Nie NI ML
companies '
(iv) | Other financjal of. |22000/~ %
| institutions, 0 6587 , Oﬁ;{,}wz booof <
NSS, Postal  |YLY YeY yLy prewdutu
Savings, LIC ppendumh 5, gye |1 L o
[0V [Motor Vehicies |’ s :
. (detalisof . TWO me’pd’.a,c-nm—ﬂ; MU
make, etc) Gl ATOR, BROIEF ELEC =
ST T T
v ewellery (give
\ detalls of §3%F9 5 ,4%
weiohtand A RVITR 2 =
value) ML 1004
i ‘ | silvek -
vii} | Other assets,
such as values §: ML AL
of claims / Mre- N a8
interests

..........................................................

1, BIRENDRA KoUK, sonsdapgheerswsd of SRE. KA ILME™ SING

2p2t

Y“rﬁll“' FEpstame Rl ESRFEN NN

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non fisted

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee,




g of ,,Eluf!*i‘a

[Note:
also have to be Indicated]

Properties in }oﬁnt uwnarshkp indicating the extent of joint ownership weill

8r.
"ﬂ:

“Description

(i)

Agricultural Land  pa 4
- Location(s) 25
« Survey number{s
- Extent {Total i

measurement) P47
-Current market vaueT

Dependant-1
Name

Dependant-2
Name

n-pendtnb-s
Etc. Nama

N

ML

——

(1

- Extent (Total

"‘M market value

MNon-Agricultural Land
- Locatlon(s)
- Survey number(s}

measurement}

(i)

- number(s)
= Extent (Total

Bulldings (Commercial
and residential)
Location(s}

- Survey /door

measurement)
- Current market
value

(4
4-
NIl khata -] §
el

MU

Lowd-

Mitce

T PRTAA

Moy ML

Nl

(W)

Houses [/ Apartments,
etc.

= Locatlon(s)

-« Survey fdoor
number(s)

~ Extent (Total
reasurement)

= Current market
value

0

G’chers (such as
nterg; in property)

P

pit

prse | h
el Alkalpury’

vedd o6

ARDAMI'BAL Y
PATN A

.26 DHER

hata ~1Y

H.l[,"

MIL | ML

—

(2) 1 glw;.- herein bn!aw the detaifs of my liabilities / overdues to public ﬁnanciah

institutions and gnvefnment dues:-

[Note : Please give separate details for each item}

N,

Description

I'hlmt B address of Bank /
Hnlngtul tn#ﬂtu:.lerw(ﬂ !

(a)

(11} ‘Loans from financlal
Institutions

{J}Lmnslrom Banks 5’31: .

Amwnt autstanding as

(iil) Government Dues:

accommodation

(&) dues to departments
dealing with government

dealing with supply of
water

(b} dues to departments

Mil

dealing with supply of
electricity

{c) dues to departments

ML




umlg/o#ﬂ:} 5

Note:

{d) dues to departments
dealing with telephones ML JblL-
(g} dues to departments
dealing with government MLl Ml
transport (Including
aircraft and helicopters) :
(f) Other dues, If any ] At L A/ L
{6y | (1) Income Tax including emond vea
: surcharge [Also indicate 439@;‘5”’ rM..Y ML
the assessment year upto
which Income Tax Return  [72X Pwd — B & 75 313 g/ = L
flled. Give also Permanent
| Account Number (PANY] _ |[BWMPK 7108 R
(i) Wealth Tax [Also
indicate the assessment AL ML
year uptn which Wealth
| Tax retum tled. | ._
iy Saieﬁ Tax [Crily in ;
case of proprietary L M L
_business]
(iv) Property Tax rL ML
c.
GPF/CPF/PRAN Mo,  :- PT’S/B i e /_2 21
Gender i E (M/F)
gl s o] 6] 11 7] &] 0] wommm
- Class/Group e :
e A | [AfB/C]
" " (e Lo iee el Taeeanibe Sorvite
{Full Name e. g B.A, 5.-Bihar Administrative $ewica, i :
8.5.5.- Bihar Secretarlat Service etc.)
Haome District & /1 urea W.&Q{
: I hereby declare that the ahwe dmlis are true to the best of my
knowledge and belief.
SHINBLUIE .oovnnvsnriortasrivarinsranrenssisnsssransencnsens
Narme of Employee: BIE HDKA K\?‘M%
Plampﬁ'rﬁ'[ﬁ- Designation: U NDER SEERET AP\Y '

!}epartme‘nt;...;...,, MLE[T‘-IS'L‘AT1 VE
AGSEMBLY , PRTNA .

Please sign each page af the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



